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Present SHRI B,S.V, PRAKASH I{UMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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ORDER
CP No.11s3/ I&BP/NCLTA,!B/I4AH/2017

On the submissions made by the Corporate Debtor Counsel and the

submissions made by the petitioner Counsel for settling this matter, at their
request, list this matter on'11.g.2017 for reporting settlement.
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V. NALLASENAPATHY
Menrber (Technical)

B.S.V. Pnex-,6sxuuln
Member (Juclicial)

CORAM:

NAME OFTHE PARTIES: Bell Finvest (lndia) Limited

Intercon Container Survey & Commodities Pvt. Ltd.
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